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Sikkim 

TamilNadu 5.32 

Tripura 

Uttar Pradesh 8.09 

Wast Bengal 3.90 

Total 23.82 82.29 

Water Quality Monitoring of 
Andhra Prade.h River. 

475. SHRI S. PALAKONDRAYUDU; 
Wdlthe Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) the number and locations of 
water quality monitoring stations under 
Glob. I environmental Monitoring 
sr-tems (GEMS) and the Monitoring of 
Ind"n National Aquatic R9sources 
(MIHARS) along the river Godavari and 
Krishna passing through Andhra Pradesh; 

(b) whether there is any proposal to 
.. tabUsh more such water quality 
monitoring stations; 

(e) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINtSTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : (a) 
Presently there are 5 and 4 monitoring 
stations at rivers Krishna and Godavari 
respectively under Global Environmental 
Monitoring systems (GEMS). No 
monitolJng stations were established 
under the Monitoring of India National 
Adquatic Resources (MINAAS). The 
locations of these stations are: 

Krishna 

Locations under GEMS 

(1) Vijayawada -1 
(2) Vijayavada ·2 
(3) Damarapadu 

4 

9.79 

4.07 

42.43 

Godavari 

5 

5.49 

0.02 

61.57 

(4) 
(5) 

(1 ) 
(2) 
(3) 
(4) 

6 

6.63 

3.50 

6.63 

102.54 

Gadwal 
Vedanapalli. 

Mancheria' 
Polavaram 
Mancherial 
Parthagudam 

7 

0.55 

103.91 

(Radavi Ashram) 

(b) Yes, Sir. 

(c) The datails are being worked out. 

(d) Does not arise. 

Fall In NRI Investments 
476. SHAI MOHANBHAI PATEL: Will 

the Minister of FINANCE be pleased to 
state: 

(a) whether there has been a sharp 
fall in Non-Resident Indians investments 
in share and debenture issues; 

(b) if so, the reasons therefor; and 

(c) whether Government propose to 
bring some changes in its policy to attract 
NRI investors to invest more mony in 
India? 

THE MINISTER OF FINANCE AND 
MINISTER OF COMMERCE (SHRI 
NARAYAN DUTITIWARI) (a) No, Sir. 

(b) Does not arise. 

(c) NAI Investment policy is 
reviewed from time to time and suitable 
changes introduced wherever necessary. 




